ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 05 August, 2016/ 14 Shraavan, 1938 (Saka)

No. 68

Sub: DETENTION OF MEMBER

Hon’ble members are hereby informed that following message has been received from
Deputy Commissioner of Police(North), Crime Branch, PS Kamla Market Building, Delhi :

“Hon’ble MLA Sh. Sharad Kumar @ Sharad Chauhan, Narela Vidhan Sabha
area has been arrested on 30.07.16 in Case FIR No. 535/16 dated 20/07/2016 u/s
306/120B/201 IPC PS Narela and shall be produced in the Court of Duty Magistrate,

Rohini Courts on 31.07.16.”

Prasanna Kumar Suryadevara
Secretary
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